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(b) If *l, 41n what terma? 

The Deputy MlDlster In the MIDJI. 
try 01 Commerce (Sbri S. V. Kama. 
n'amy): (a) and (b). Agreements 
have been entered into between the 
State Trading Corporation of India 
and two Britiah Companies for the 
import of Cotton and Woollen Tex· 
tile machinery. The terma of Import 
are as followl: 

1. Import of Cotton Teztile MlIChi· 
"eT1I /Tom PIAtt BroB., U.K. 

(i) An initial payment of & per 
cent. of the total value of the con-
tract by direct tranlfer to the Seller 
or to Midland Bank Ltd., Overseas 
Branch, London, for credit of the 
SeIlerII' account to be received within 
30 days of the signing of the con-
tract; 

(ii) A conftrmed and Irrevocable 
Letter of Credit for 5 per cent. of 
the total value' of the contract to be 
established In London in favour of 
the Seller payable on presentation of 
certi1lcate from Midland Bank Ltd. 
of the first payment to the Seller. 
All expenses relating to the opening, 
con1lrmlng and extending of the 
above Letter of Credit wUl be borne 
by the Seller; 

(lU) Two further payments each of 
5 per cent. of total contrut value by 
the Buyers' PromiJIsory Note islued 
on date of contract In favour of the 
Seller and guaranteed by the Gov-
ernment of India payable reapectively 
21 and 30 months after the date of 
contract; 

(iv) For the balance 80 per cent. 
of the total f.o.b. value of the equip-
ment a financing agreement has been 
entered Into with Midland BaDk 
according to which they wUl ply to 
Platt Bros. the 80 per cent. of the 
f.o.b. value of the machinery on pre-
sentation of BUls of Lading. The 
State Trading Corporation would be 
required to ply to the Bank by Pro-
mlaslOl'J' Notet, maturlq every 8 
months over a period of 10 YeRrl; 

(v) The rate of Interest on 80 per 
cent. wUl be 56 per cent per annum 
on amounta outstanding upto 7 yearl, 
and 61 per cent. per annum on 
amounts out-standing beyond 7 years 
(free of tax). 

II.lmport of Woollen Teztile MlIChi-
ne'll /Tom MIs. Prince Smith And 
Stella Ltd., U.K. 

(I) 10 per cent of f.o.b. value to 
be paid within 14 clays 01 placing of 
ordera; 

(II) Further 5 per cent. of f.o.b. 
value on presentation of shippihl 
documents; 

(Hi) Balance 88 per cent. of f.o.b. 
value in twenty equal lucceulve half 
yearly Instalments; first instalment to 
start from six months after the date 
of shipment; 

(tv) Interest to be paid at II per 
cent per annum on diminishing 
balance outstandln, on the date of 
payment. 

Small 8cBle IIIdIlstrlea 

r Shri S. N. ChaM"_": 
... ~ 8hrI M. Ramp .... : 

L Shri Blbhatl 1IIUn: 

WUl the Minister of 1IId...u,. ... 
Sapply be pleased to atate: 

(a) whether Government propIIII! 
to regulate and control the growth of 
small scale industriel; and 

(b) if so, the reasons which have 
necessitated such a ~tep? 

The Deputy Mia ..... Ia the ...... 
try of IIIdIlltrJ aad Sa".,. (Sbri 
BI1Iadbeadra MUral : (a) and (b). 
There is a propoaal under Govern-
ment's consideration to regulate the 
growth of Imallacale tndustrlea which 
require scarce raw material. with a 
view to ensurtn, that (I) these mate-
rial. are put to maximum advantage 
in the overall national Interest, and 
(II) the new ent:repnmeura aetUng up 
small scale units are not put In the 
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dlftlcult position of not' having raw 
materials to utilise a reasonable por-
tion of their capacity. Development of 
small .cale industries which do not re-
quire scarce raw materials will con-
tinue to be free as at present. 

... Dri D. N. "w...,.: Will the 
Minister of Baliwa,. be pleaaed to 
state: 

(a) whether it is a fact that earth 
keeping spots have been provided at 
certain important stations on aome of 
the Railways for passenger. to wash 
their hands after ablution; 

(b) whether any arr8lllements hive 
been made to store earth at such 
places; and 

(c) whether it is a fact thet very 
seldom earth is stored and the places 
of stor .... remain vacant due to which 
PlUHDaers are put to inconvenience? 

'l'be MlnWer or State Ia the MIaJs.. 
b7 or BaIl_.,.. (Dr. Bam Subbal 
SlDIh): (a) and (b). Yes. 

(c) No complaints in this respect 
have been received. However, ins-
tructions hive been Issued to the Rail-
way. to ensure th.t earth is always 
available at such places for the use of 
the ~ .. rl. 

J Shrl Be_ .......... m.b: 
..,. "\ Shri Dhal_war Meeaa: 

Will the Minister of IDdllllry ... 
SIIPP~ be pleased to refer to the re-
ply given to Umtarred uestlon No. 
1180 on the 13th March, 1964 and 
state: 

(.) whether the revised propoaal 
for settinc up a newsprint factory in 
Uttar Pradesh has been examined; and 

(b) If so, the result thereof? 

Blbudheadra MIara): (a) and (b). 
Yes, Sir. The IIrm has been is,ued a 
letter of intent to enable them to llna-
lize the terms of technical and invest-
ment collaboration and also to make 
.rrangements to import the plant and 
machinery. -

InspeclioD CelllD DqseIdorr 

898 J Shri Bam.ebaBdra VIaka: 
. "\. Shri DhllleUwar Meep: 

Will the Minister of IadllSUJ' and 
SQIII,. be pleased to refer to the re-
ply given to Unstarred Question No. 
1181 on the 13th March, 1984 and 
Itate: 

(a) whether the question of open-
ing an Inspection Cell in Duneldorf 
has since been considered; and 

(b) If so, the detail. thereof? 
'1'he MinIster or Sappl,. Ia the 

MIaIstry of ladaav" and Supply 
(SbI'l Bac1ulramalah): <a) Yes. The 
proposal has aince been approved. 

<b) The Inspection Cell in Dussel-
dorf will be set up by transfer of 15 
posts from the India Supply Mission, 
London and creation of 4 additional 
posts locally. The Cell will mainly 
consist of Technical Ofticers who will 
carry out inspection of the goods pur-
chlsed in Western Europe. The Cell 
will function under the overall control 
of the India Supply MIssion, London. 

.... Shri Shree Nan,. .. Du: WiU 
the Minister of lad"'" ... S.ppl,. 
be pleased to state: 

(a) whether it is a tact that arna11 
units manufacturing automobile tyre 
aiId tube valve cores are not supplied 
with the required raw materials for 
the purpose; 

'l'ba D8PIat7 MIaIIIter .. tile ..... -
v" or 1Dd-,. ... a.""" (S .... 

(b) if so, the reasons therefor; and 

(c) the b'eign exc:hanle involved 
in the Import of these Itenw? 




